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(b) if so, how many persons dIed 
due to this; and 

(c) whether Government propose 
to make an enquiry into the causes 
10r the outbreak of this disease? 

The Deputy Minister In Ihe Minis-
try 01 Hea1lh and FamUy Planning 
(Shri B, S, Murihy): (a) The Kerala 
Government has reported that no 
cholera case is known to have been 
caused due to eating Pazhani Temple 
Prasadam in November & December, 
1965 and that the attacks during these 
months were only a continuation of 
the epidemic which started in Janu-
ary, 1965. 

tL) and (<:l. Do not ~lri.<;,-:,. 

Sholayar Project 

4813. 8hri A. K. Gopalau: 
Shri VasudevaD Nair: 
Shri D. C. Sharma: 
Dr. Mahadeva prasad: 

WilJ the Minister of irri,ation and 
I'9wer be pleased to stBte: 

(a) whether the first three units of 
the SholayaT Project arc nearing 
completion; 

(b) it so, when they will be com-
pleted; and 

(c) the capacity of these three 
units when commissioned? 

The MInister 01 Irriration and 
Power (Shri Fa4lhruddln Ahmed): 
(B) and (bl. The first unit (18 MW) 
of Sholayar Power Station which is 
noW under trial rUn is expected to 
be commissioned shortly. The other 
two units are expected to be com-
missioned in July, 1966 and Septem-
b~r. 1966 respectively. 

(c) The installed capacity of the 
3 unks when commissioned will be 
54 MW. 

T. B. In KeMla 

a14. Shrl P_ K ........ : Will the 
Minister of Bealth uuI FamU7 Plau-
able be pleaaed In state: 

(a) whether any survey h.. been 

made to find out growing incident'e 
of T .B. disease in Kerala: 

(b) if so. the regions where it is 
more pr£>vaient; and 

(e) whether it is a fact that the 
T.B. disease is sprE"ading among the 
hidi workers due to bad conditions: 
prevailing in the factories? 

Th. Deputy Miaister in the Min;"-
try 01 Health and Family Planning 
(Shri B. S. Murtby): (a) to (c). The 
required information is being collect-
ed and will be laid on the Table of 
the Sabha as soon as available. 

Houses for Scaven&,ers in Kerala 

4815. Sbri P. Kunhan: Will the 
Minister uf Plannln« and Social W.l-
fare be pleased to state: 

(3) the total number of houses so 
far constructed fbI' the scavengers in 
the Municipalities and Corporations 
of Kerala; 

(b) whether any allocation has be~'11 
made for this purpose; and 

(c) if so, the allocation.; made ann 
the expenditure incurred during thE" 
Third Five Year Plan period? 

The Deputy Minister in the De-
partment 01 Social Wella.re (Shrlmatl 
Cba.Ddraaekhar): (a) 178 se.veniers 
and sweepers were given grants Cor 
the acqUisition of house sites and 168 
for the construction of houses in all 
the Municipalities and two Corpora-
tions in Kerala State. Both these 
schemes are in various stages ot com-
pletion. 

(b) Yes. 

(0) Allocation Rs. 3.12 lakhs. Ex-
endilure Rs. 2.98 lakhs. 

Houses lor Plaotatlon Labourers 
In Kerala 

a16. Shri p. Kuba.u, Will the 
Minister 01 Won.., BCIII8In&" .... 
Urban DeveloJllllent be pleased to 
.tate: 




